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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1
(Brief summary of proceedings)
Thursday, 17 December 2020 / 26 Agrahayan 1942 (Saka)

Shri Ram Niwas Goel, Hon’ble Speaker in Chair
NATIONAL SONG (VANDE MATARAM)

The House expressed its condolences on the death of farmers who were protesting against the
farm laws and paid its homage.
The House also observed two minutes silence as a mark of respect to the departed souls.

Special Mention (Rule-280) :
Hon’ble Speaker directed that the matters to be raised by the following Members under Rule-280
would be treated as read :

1. Sh. Som Dutt 6. Sh. Akhilesh Pati Tripathi
2. Sh. Mohan Singh Bisht 7. Sh. Ajay Mahawar

3. Sh. Jai Bhagwan 8. Sh. Jitender Mahajan

4. Sh. Naresh Balyan 9. Sh. Abhay Verma

5. Sh. Bhupinder Singh Joon

Government Resolution (Rule-90) :
Shri Kailash Gahlot, Hon’ble Minister of Revenue moved the following Government
Resolution on Farm Laws and Farmers agitation with the leave of the House:

“The Legislative Assembly in its sitting held on 17.12.2020 resolves that:

“Taking note of the fact that the Parliament of India has recently enacted following three Laws,
commonly referred as ‘Farm Laws’, which make wide ranging changes in the existing farm
practices throughout the country

(a) The Farmers’ Produce Trade and Commerce (Promotion and Facilitation) Act,
2020;
(b) Farmers (Empowerment and Protection) Agreement on Price Assurance and Farm

Services Act, 2020, and
(c) The Essential Commodities (Amendment) Act, 2020;

Taking further note of the fact that farmers across the country have been agitated with various
provisions of these laws, which are considered to be detrimental not only to the interests of the
farmers but also the common man;

Taking note of the fact that there is wide spread belief that these Farm Laws have been pushed
through the Parliament by the present Government in power at the behest of certain corporates
which may ultimately lead to loss of income for the farmers,

Taking further note of the fact that large number of farmers have been protesting on the borders
of Delhi in chilly winters and some of them are also reported to have lost their lives,

With the considered view that the farmer community has been extremely agitated at the way these
Bills have been pushed through in the Parliament without any consultation with the stakeholders,
without proper voting in Rajya Sabha and the refusal of the Government of India to agree to the
rightful demands of the farmers;

And the resolve of the Government of NCT of Delhi to wholeheartedly support the demand of the
farmers;

This House rejects all the three enactments and earnestly appeals to the Government of India
that in the interest of the nation, the Farm Laws passed by the Parliament may be repealed with
immediate effect and separate Bill guaranteeing government purchase of all crops at MSP be
passed by the Parliament and all other demands be accepted.
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The following Members participated in the Discussion :
1. Shri Mohinder Goel
2. Shri Sanjeev Jha
3. Shri Somnath Bharti
4. Shri Mohan Singh Bisht

Some Members of Ruling Party raised objections during the speech of Sh. Mohan Singh Bisht,
Member of BJP.

Exchange of arguments between Members of Ruling Party and Opposition ensued.

Uproar in the House.

The Chair requested the Members to take their seats but they did not relent.

House adjourned briefly due to pandemonium

House reassembled
Hon’ble Speaker in Chair

Discussion on Government Resolution (Rule-90) continued :

Shri Mohan Singh Bisht concluded his speech
5. Shri Gopal Rai, Hon’ble Minister of Development
6. Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition
7. Shri Dilip Pandey, Hon’ble Chief Whip

Hon’ble Chief Minister replied to the discussion.
The Resolution was put to vote and adopted by voice-vote.

Papers laid on the Table :

Shri Satyendar Jain, Hon’ble Minister of Power laid copies of the following on the Table of
the House :
i. Annual Report of the Delhi Power Company Limited (DPCL) for the financial year 2017-18

(Hindi & English Version).

ii. Annual Report of Delhi Transco Limited (DTL) for the financial year 2018-19 (Hindi &
English Version).

iii. Annual Accounts of Indraprastha Power Generation Co. Limited (IPGCL) & Pragati Power
Corporation Limited (PPCL) for the financial year 2018-19 (Hindi & English Version).

House adjourned for tea break
House reassembled

Hon’ble Speaker in Chair

Members of the Ruling Party entered the well of the House and shouted slogans
demanding immediate repeal of the ‘Farm Laws’
Members of the Opposition too started raising slogans

House adjourned till 5:15 PM due to pandemonium

House reassembled
Hon’ble Speaker in Chair

As the Members continued to raise slogans and created pandemonium, the Chair
adjourned the House till 11.00AM on Friday, 18 December 2020.

C. Velmurugan

17" December, 2020 Secretary



